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IY THE CEKTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD EENCH

AT HYDERABAD

"k
C.2.894/97, Dt.of Decisien_:_27-88:95.
Smt.C,Ipdira . dpplicant.

Vs

1. The asst,.Supdt. of Fost Cffices,
West Sub-Divisien, Hydersbad-l.

2. The Sr.Supdt. of Fest Cffices,
Hyderabad City Divisicen, Hyderekbad=-1.

3. M.Kamala Bai o . +Respondents.

o

Ceunsel for the applicant Mr.S,Ramakrishna Rae
Counsel for the Reswpondents : Mr.V.Bhimanna, 84d41,CGS5C,for R=-1&R

Mr.K.S.R.Anjaneyulu for R=3,

CORAM: -
THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)

THE HOMN'BLE SHRI B.S.JAI DARAMESHWAR : MEMBER (JUDL.)
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ORAL CORDER (PER HON'BLE SHRI R. RANGARAJAM : MEMBER ( ADMN. )

Heard Mr,S,Ramakrishna Rae, learned counsel for the
applicant, Mr.V.ghimann;, learned counsel for the cfficial respendent.
and Mr.K.S.R,Anjaneyulu, learned ceunsed for R-3.

2. The cententicns and prayer in this 0OA %same as
tﬁe prayer and coententions raised in OA.721/97 and 0#;&91/97. .
The OA,721/97 was dispoesed of eon 26-03-98 whereas the OA,891/97

was disposed of to-day., 2s 3ll the contentiens raised in this OA

hggfbeen elhborately considered in beth the OAg; ihere is no need
te furtﬁer elabor;te th;se peints in this OA and the judgement in
this OA has te be read aleng with the judgement in OA.721/97 and
OA, 891/¢7, .
3. Ixn view of the above, we are follewing the direction|]
given in O0A,721/97 ané directqg:as.follows:-
The selectien offR-B is set 3side., The post ef EDSV,I
Gardhi Bhavan sheuld be filled by selecting the suitable candidate
frem amongsf these whe had applied in respense to the notificatien

dated 2-12-96, Till such time the regular appeintment is made

the present incumbent shall centinue as a provisienal candidate,
4, It is brought te eur netice that R=3 had put in a ymarl
of service as ED Agent. Hence, the learped counsel for R-3 submits
that she cannat be discharge6~without giviﬁg any relief to her, 1In
view of tbag her‘case alse sheuld be censidered if any netification is

issued in future in addition to these applicatiens, To enable her |}

tn apply a cepy of the netification sheuld be supplied to her to the|

pro—"2- |

{ R, RARGARAJAN)
MEMBER(ADMN., )
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acdfress given in this OA,

. Ne cests,

___—IBTE.JAL PARAMESHWAR)

LI

27, 8-AEMBER(JUDL.,)
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Capy tat=

1e

“ti

‘2. The Sr. Supdt. af Past

Officrs, Hydsrabed City Divisien,
Hydegrabad, . = _ _
'3, One capy te Mr. S,Remakrishna Ras, Advecats, CAT., Hydi
‘dﬁ Ona cepy ta-ﬂr;-vrahimanna, AddlfCGSC., CAT., Hyﬁf
5

Ona cepy te Mr. K,S.R.Anjaneyulu, Advocate, CAT,., Hyd.

6, Ona copy ta D.R,(A), CAT,, Hyd.
. &

i Uns duplicats cepy.
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Tha Asst; Supdt; of Post Offices, West Sub Divisien, Hyémrabad.'
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